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In the interest of administration of Justice, Shri

Mohammad Akranr Chowdhary, 1.t Additional District &
Sessions Judge, Jammu shall hold the adclitional charge of
the court of Principal District & Sessions Judge, Jammu till
further orders.

By Order

No:-(57e-S? 
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Copy to the:-

,,.kI#Y
Registrar General

Dated:- ">foef*

1. Principal secretary to the Hon'bre chieF Justice, High court of
Jammu and Kashmir.

......for placing the same before His Lordship
Hon'ble the Chief Justice for l<ind information

of His Lordship.
2. Secreary tq Hon'ble Mr. Justice
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....... for placing the same before the Hon,ble Judge
for kind information of His Lordship.

3. Principal District & Sessions Judge, Jammu.
4. Shri Mohammad Akram Chowdhary, 1rt Additional District &Sessions Judge, Jammu.

.....for information and necessary action.
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